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For the Appellant(s)
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For the Respondent (s)
M . Vi noo Bhagat, Adv. (N P)
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UPON hearing counsel, the Court made the follow ng

ORDER
It has been stated that the advocate on record for the appellant is suffering from conjectivi
tus. Hence, the matter is adjourned for one week.

(Vijay Kumar Sharma) (Janki Bhati a)
AR cum PS to Hon. Judge Court Master



